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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
NEW DELHI

OA NO.473/2023
INTHE MATTER OF:-

....... Appellants
Versus
......... Respondents

AFFIDAVIT OF HITESH KUMAR MEENA, IAS,
ADDITIONAL DISTRICT COMMISIONER, GURUGRAM IN
COMPLAINCE OF ORDER DATED 08.11.2023

I, Sh. Hitesh Kumar Meena, IAS, ADC Gurugram, do hereby

solemnly affirm and declare as under:

1. That in the above subjected matter this Hon’ble Tribunal vide
order date 28.07.2023 took note of issue raised in the above
subjected OA i.e. dumping of waste in front of plot No.244 to 108
Phase-1, Gurugram and constituted a committee consisting of
Deputy Commissioner, Gurugram and representative from
Haryana State Pollution Control Board. The Joint Committee was
directed to visit the place and submit the factual and action taken
report within four weeks.

2. That the deponent was nominated as representative of the Deputy
Commissioner, Gurugram. The deponent and Sh. Divyansh
Krishna, the Assistant Environment Engineer (Nominee of
HSPCB, Gurugram Region, North) visited the site on 24.08.2023
in order to submit factual report. During site inspection it was
observed that Heaps of Solid Waste and other waste was found
dumped along the road in open area (Photographs of the site were
attached with the report dated 28.08.2023). The trucks were found
picking up the solid waste from the site in order to clear the
dumping site of solid wastg. In response to Show Cause Notice

issued by HSPCB, MCG submitted its letter dated 20.09.2023
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informing about waste lified and cleaning of site. The site was
visited on 07.11.2023 and same was found clean. Photographs
dated 07.11.2023 are annexed as ANNEXURE-R/1,

3. That after considering the report dated 07.11.2023 and
submissions of the applicant, this Hon’ble Tribunal directed the
deponent to file affidavit in support of the facts disclosed in the
joint Committee report dated 07.11.2023. It is humbly submitted
that actual facts have been explained in above para no.2 above. It
is most respectfully submitted that there is no reason for the
committee members to state incorrect facts. The correct position
of site i.e. lifting of waste during inspection as on 24.08.2023 was
also stated in report dated 28.08.2023.

4. That same site has been visited by Sh. Aparnesh Kaushik, present
Scientist B, HSPCB, Gurugram (North). As per photographs dated
05.01.2023 provided by him, site was found clean and fencing has
also been done at the site to avoid unauthorised dumping of waste
at site. Photographs dated 05.01.2023 of the site are annsexed here
with as ANNEXURE-R/2.

VERIFICATION:

Verified at Gurugram on this 19" day of January, 2024 that the
contents of above affidavit are true and correct to my knowledge
derived from the officials records of the appellant board. Nothing
material has been concealed therefrom.

ATTESTE
ADVOCATE &




Annexure R/1
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1541/21D, near Dhanwapur Road, Surat Nagar Phase 2, fatak, Gurugram,
Haryana 122006, India

Latitude Longitude
28.48340717° 76.99856542°
Local 08:07:16 AM Altitude 213 meters

GMT 02:37:16 AM Tuesday, 07.11.2023
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1541/21D, near Dhanwapur Road, Surat Nagar Phase 2, fatak, Guru
India

Latitude Longitude
28.48340717° 76.99856542°

Local 08:06:45 AM Altitude 213 meters
GMT 02:36:45 AM Tuesday, 07.11.2023
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1541/21D, near Dhanwapur Road, Surat Nagar Phase 2, fatak, Gurugram,
Haryana 122006, India

Latitude Longitude
28.48340717° 76.99856542°
Local 08:07:20 AM Altitude 213 meters
GMT 02:37:20 AM Tuesday, 07.11.2023
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Gurugram, Haryana, India
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Gurugram, Haryana, India

Manak Shoe Factory, 244, Rajiv Nagar, Udyog Vihar lll, Sector 20,
Gurugram, Haryana 122008, India

Lat 28.514486°

Long 77.086706°

05/01/24 01:40 PM GMT +05:30
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